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SETTLEMENT OF DISPUTE ON CHANDI-
GARH AND BHAKRA NANGAL DaM

810. SHRI S. K. TAPURIAH :
SHRI R, K. AMIN :
SHRI R. R. SINGH DEO :
SHRI S. P. RAMAMOORTHY:
SHRI YASHPAL SINGH :
SHRI1 D. N. PATODIA :
SHRI D. C. SHARMA -
SHRI BENI SHANKER

SHARMA :

‘SHRI ONKAR LAL BERWA:

SHRI PRAKASH VIR SHAS-
TRI:

SHRI YASHWANT SINGH
KUSHWAH :

Will the Minister of HOME AF-
FAIRS be pleased to state :

(a) whether any efforts have been
made by Government during the last two
months to settle the question of Chandi-
garh and Bhakra Nangal Dam one way
or the other;

{b) whether several memoranda have
been submitted to the Government of
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India by various parties in this connec-
tion and if so, the details thereof; and

(c) when a final decision is likely to
be taken in the matter ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI VIDYA CHARAN SHUKLA) :
(a) In the absence of a popular Gov-
ernment in Punjab during the last two
months, no cfforts could be made to
scttle these issues.

(b) No memoranda have been re-
ccived during this period from any
party.

(c) Efforts to settle these issues will
be resumed after the mid-term clections
are held in Punjab.

REORGANISATION OF ASSAM

811, SHRI S. K. TAPURIAH :
SHRI HIMATSINGKA :
SHRI SRADHAKAR SUPA-

KAR :

Will the Minister of HOME AF-
FAIRS be pleased to state :

(a) whether the Assam Govcernment
had rejected the proposals for the re-
organisation of Assam;

(b) if so, what has been thc Govern-
ment’s rcaction thereto; and

(c¢) whether Government had obtain-
cd a report from the Governor of Assam
following the said decision and, if so.
what was the rcport and whether it
would be laid on the Table ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI VIDYA CHARAN SHUKLA) :
(a) and (c). No, Sir.

(b) Does not arise.

CLAsH WITH KUKI AND Mizo HOSTILES

812. SHRI S. K. TAPURIAH :
SHRI HIMATSINGKA :
SHRI N. R. LASKAR :

SHRI B. K. DASCHOW-
DHURY :

Will the Minister of HOME AF-
FAIRS be pleased to state :

(a) whether it is a fact that a large
gang of Kuki and Mizo hostiles had
indulged in fierce gun battle with a





